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ORDERS OF THE TRIBUNAL

JEA.Nav.lsé t0o 170 of 1996,
9L 1996, U.A.N2.773 of 1996
of 1897, ks
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P drder dated 2908.2001
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D.R.N38,482 and 433
and C.A.N2s,17 and 404

vrder is prondunced in open Court,

As per observations contaired in the Order, dated
<B.9.2001, in feparate chocte altachea to the
record Of O,A.N0.154 oF 1396, the Origingl AppPlicationsg

are rejected, No costs.,
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